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COOPERATION (SHRI D. ER1NGr 
(a) and (b). A scheme of Pilot Research 

Project in Growth Centres has been 
approved by the Planning Commission to 
be taken up during the Fourth Plan. The 

scheme seeks to identify potential growth 
centres as also viable rural communities 

around them in a few selected areas, 
and envisages, in this connection, setting 
up of twenty' Research and Investigation 
Cells' in the select areas to ·undertake 

survey, collection and study of all relevant 
data with a view to identifying potential 
Irowth centres and a scheme of delineation 
of associate villages around them and 
prepare a 'Plan of development' as would 
enable the centres to pick up viability and 
tap the full development potential over 
a period of time. Thus the main objective 
of the Project is to study the factors and 

proceses involved in coordinatod area 
development around cmcrlinl growth 
centres, 

(c) The scheme is a centrally sponsored 
one and the entire expenditure would be 
met by thc Contrel. Decision in regard 
to the location of Project Cells is being 
taken in consultation with the State 

Governments. 

Supply of Treated Seeds to Farmerl 

2623. SHRI D. N. PATODIA: Will 
the Minister of FOOD AND 
AGRICULTURE be pleased to state: 

(a) whether it is a fact that according 
to a survey conducted by thc Planning 
Commission, it has been found that the 
supply of treated seeds e'en though has 
increased yet its increase is not sufficient 
to keep  up the tempo of agricultural 
production in the country; 

(b) if so, what particular steps arc 
beina taken to ensure adequate supply of 

treated seeds to the, farmers; and 

(C) the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHIB 
SHINDE): (a) No, Sir. 

(b) and (c). Do not arise. 

Working of the Employees Provident 
Fund Organisation 

2624. SHRI G. Y. KRISHNAN: Will 
the Minister of LABOUR AND 
REHABILITATION be pleased to state: 

(a) whether Government have accepted 

the recommendations or the Administrative 
Reforms Commission on the working of 

the m lo ~  Provident Fund 
Orl\ani sati on involving policy matters; 

and 

(h) if so. the details thereon 0 

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI D. 
SANJIVAYYA) : (a) and (b). The 
administration or the Emplo),ees, Provident 
Fund is the concern of Central Board of 
Trustees. The Provident Fund authorities 
have reported that certain recommendations 

of the Administrative Reforms Department 
of the Home Ministry involving policy 
matlers have been accepted recently by 
the Board of Trustees. They have not 
yet been referred to Government for 

apP",·:al. The Administrative Reforms 
Commission hu\c not made any 

recommendation in regard to working of 

the Employees, Provident Fl'rd 
Organisation. 

Strike Notice by SUlior Industry 
Worke .. ' Repre..entatives 

2625. SHRI GADllINGANA GOWD 
Will the Minister or LABOUR AND 
REHAUBJlITATlOr.; be pleased to state: 

(a) whether rcpresentati\' of the workers 
in the Sugar Industry have issued a call 
to go on strike on the 23rd February, 1970 
in support of their demand for wage 
revision and n tion li~ tjon of industries; 

and 

(b) if so, the reaction of the Govern-

ment thereto? 

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI D. SANJI-
VAYY A): (a) Yes. A strike call was 
reported to have been i>sued. 

(b) The question of ~  revision has 
already been considered by the 2nd Sugar 
Walle Board and its recommendations are 
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now before the Government. The demand 
for nationalisation has been r u~ t to 
the notice of the concerned Department. 
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